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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Appeal No. 63/2025

In the matter of:
Sanjiv Kumar Kumra …Appellant

Versus
Haryana State Pollution Control Board …Respondent

REPLY ON BEHALF OF RESPONDENT No.1– HARYANA STATE
POLLUTION CONTROL BOARD

1. That the present appeal has been filed challenging the closure

action lawfully taken by the Respondent Board against the

appellant’s industrial unit.

2. That the appellant established and operated an industrial unit

engaged in scrap melting and casting of metallic rings using a

Cupola furnace.

3. That the said activity falls under the Orange category of consent

management of the Haryana State Pollution Control Board and

mandatorily requires prior Consent to Establish (CTE) and

Consent to Operate (CTO) under the Water (Prevention and

Control of Pollution) Act, 1974 and the Air (Prevention and Control

of Pollution) Act, 1981.
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4. That on 15.04.2025, the unit was inspected pursuant to directions

of the Hon’ble National Green Tribunal in OA No. 61/2025,

wherein the unit was found operational without valid CTE and

CTO; engaged in metal casting using a Cupola furnace and

without installation of any Air Pollution Control Devices. Copy of

spot inspection report is annexed as Annexure-R/1.

5. That pursuant to the inspection findings, a Show Cause Notice

dated 12.05.2025 was issued to the unit, which was duly received

by Sh. Hari Singh, Caretaker of the unit. Despite receipt, no reply

was submitted by the appellant. Copy of show cause notice

served on the appellant is annexed herewith as Annexure-R/2.

6. That thereafter, a proposal for closure action was forwarded to

the Head Office, HSPCB on 27.06.2025 and after due approval

of the Competent Authority, a closure order dated 24.07.2025

was issued under Section 33A of the Water Act, 1974 and Section

31A of the Air Act, 1981. Copy of closure order dated 24.07.2025

is annexed herewith as Annexure-R/3.

7. That the closure order was implemented on 11.08.2025 by sealing

the machinery and DG set of the unit. During implementation, the

unit representative Sh. Sahil Diwan refused to receive the closure

order by hand and refused to sign the compliance report,

whereafter the closure order was pasted on the main gate of the
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unit, which is a legally recognized mode of service. Copy of

closure compliance report and photograph of closure order pasted

on main gate of unit are annexed as Annexure-R/4.

8. That the contention regarding violation of principles of natural

justice is wholly incorrect. A Show Cause Notice dated 12.05.2025

was duly served upon the unit, and sufficient opportunity was

provided. The appellant chose not to respond.

9. That answering respondent has taken action on other such units

also and Action Taken Report has been filed in OA No.61/2025.

The relevant pages of said report dated 13.01.2026 filed in OA

No.61/2025 (Index at running Pg No.199, 207, 208 and photos at

Pg No.282) are annexed as Annexure-R/5.

In view of the submissions made herein above, present appeal is

liable to be dismissed.

Regional Officer
HSPCB, Ballabgarh Region

Date:16.02.2026
Place: Ballabhgarh
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Faridabad 
(In place of 
Garg Metal 
Alloys) 

 

2. That the latest status of 39 units/geo locations mentioned in Joint Committee Report is 

as under: 

Table 2 

S. 

N

o. 

Geotagged 

locations  

Name and 

Address  

Activities Action 

taken/ 

current 

status 

Status 

of CTE 

and 

CTO 

Action Taken 

by HSPCB 

Photos 

1 28.354629, 

77.264235 

 

M/s Kali Mata 

Casting,  

Plot No. 5, 

Numberdar 

Complex, 

NanglaGujran, 

Sohna Road, 

Faridabad 

Ferrous 

and Non- 

ferrous 

metal 

extraction 

involving 

different 

furnaces 

through 

melting, 

refining, 

re-

processing

, casting 

and alloy-

making 

Dismant

led 

Not 

obtain

ed 

SCN issued.  

While 

delivering 

SCN on 

03.06.2025, 

unit found 

dismantled. 

Photos 

dated 

03.06.202

5 is 

enclosed 

as 

Annexure 

–R/22 

2 28.351486, 

77.267132 

Unnamed unit 

operated by 

ShShamsher, 

Gali No. 05, 

West Near 

KMP 

Indsutries, Plot 

No. 2, Gali No. 

Ferrous 

and Non- 

ferrous 

metal 

extraction 

involving 

different 

furnaces 

Dismant

led 

Not 

obtain

ed 

Closure 

Order 

passed, 

during 

compliance 

of the order 

on 

30.08.2025, 

Photos 

dated 

30.08.202

5 are 

enclosed 

as 

Annexure 

8
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2, Sarurpur, 

Faridabad 

through 

melting, 

refining, 

re-

processing

, casting 

and alloy-

making 

unit found 

dismantled. 

–R/23 

3 28.358015, 

77.263061 

Unnamed unit 

operated by 

ShSanjiv 

Kumar 

Ferrous 

and Non- 

ferrous 

metal 

extraction 

involving 

different 

furnaces 

through 

melting, 

refining, 

re-

processing

, casting 

and alloy-

making 

Plant & 

machine

ry 

sealed 

by 

Board 

Not 

obtain

ed 

Closure 

Order passed 

plant & 

machinery 

sealed by 

Board on 

11.08.2025.  

Unit has filed 

Appeal 

before 

Hon’ble NGT 

. 

Photos 

dated 

11.08.202

5 is 

enclosed 

as 

Annexure 

–R/24 

4 28.368016, 

77.263173 

Unnamed unit 

operated by 

Sh. Bablu 

(9999187599) 

Sarurpur 

Industrial 

Area, 

Ballabgarh, 

Faridabad 

Ferrous 

and Non- 

ferrous 

metal 

extraction 

involving 

different 

furnaces 

through 

melting, 

refining, 

re-

processing

Dismant

led 

Not 

obtain

ed 

Closure 

Order passed 

and while 

compliance 

of closure 

order unit 

found locked 

on 

28.08.2025, 

closure order 

pasted on 

main gate of 

unit. On 

Photos 

dated 

28.08.202

5 and 

09.01.202

6 are 

enclosed 

as 

Annexure 

–R/25 

9
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Annexure –R/24 

Unnamed unit operated by Sh. Sanjiv Kumar, Saroorpur Industrial Area, Sector-
53, Faridabad. 
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